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: Financial Powers in respect of The Works Department

S.No. Description Authority Competent Extent of Conditions i
to Exercise of the Delegation
Power 4
32 | Toaccept tenders for | 1. Engineer-in-Chiel | up to Rs. 7.50 Provided that the rate of
works — ; crores tender. is not more than 5%
(8) Except for lump above the current schedule
sum teaders & of rates
purchases
1. Chiel Engineer up to Rs. 5,00 Provided that the rate of
crores tender is nol more than 5%
above the currenl schedule
= of rates
3, Superiptending up to Rs, 2.00 Provided that the rate of
Engineer crores tender is not more than 5%
above the current schedule
of rates
4. Executive Engineer | up to Rs. 20.00 Provided thst the tender is
Lakhs not more then 20% above
the current schedule of rates

Provided further that the
above powers will be
exercised by the authority
under (he administrative
directions / guidelines lssued
by the Adminktrative
Department from fime to

A time.
Powers to accord 1. Chiefl Engineer Full Powers
N\ techmical sanction to | 2. Superintending up to Rs, 3.00
7 estimates Engineer Crore

3. Executive Engineer | up to Rs. 20.60
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